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Title: Introduction of the Victims of Naxalite Acts of Violence (Relief and Rehabilitation) Bill, 2015.
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HON. DEPUTY SPEAKER: The question is:

"That leave be granted to introduce the Bill to provide for the payment of compensation, monthly allowance, relief and other
rehabilitation measures and facilities to the dependants of persons killed in naxalite acts of violence and payment of compensation to

those who lost their property, crops and houses due to such violence in the country and for matters connected therewith and incidental
thereto."

The motion was adopted.

off Jeltar wam Riw: suieier ardiee, A Rderas gasenfia~H assan g



